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Title: Regarding demolition of 500 jhuggies around Shakurbasti Railway Station in Delhi.
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THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Madam Speaker, t he soft encroachments adjoining the cement siding Shakurbasti Railway
Station area were removed on 12.12.2015 in the presence of Delhi Police personnel by Delhi Division of Northern Railway. The detailed facts
furnished by the Divisional Railway Manger are as under.

These encroachments have become a source of impediment in the development of new passenger terminal and other infrastructural facilities at
Shakurbasti. Recently, the National Green Tribunal has fined the Northern Railway for not maintaining cleanliness on and around the track. Such
encroachments are the main source of garbage and open defecation, etc. Encroachments are safety hazards for train operation as well as for
encroachers.

These were comprising purely temporary structures with plastic panni, tirpals, etc. Notices were served to encroachers for vacation of the Railway
land by 14.03.2015 and 30.09.2015. The Delhi Police advised on 10.12. 2015 that police assistance will be provided on 12.12.2015 to vacate the land
before 12.12.2015. Despite repeated notices, encroachers did not vacate the land and earlier their removal could not be materialized due to the non-
availability of the required Police Force. The encroachments on 12.12.2015 were removed when the Delhi Police gave go ahead at 1150 hours and
the whole exercise was completed peacefully without any coercion. There was no midnight operated as reported.

As per the report from the Northern Railway, the child alleged to have died during the encroachment removal drive, had expired much before the
encroachment removal had commenced as confirmed from the Delhi Police records....(Interruptions)

I will invite the Chief Minister of Delhi for discussion, maybe today itself, on how public land could be cleared for utilisation of important public
purposes and resource-less persons displaced from public land could be alternatively accommodated with a humanitarian approach. ...(Interruptions)
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